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Present : Hon mle Mp,Justice S.N.Pallick, Vice-Chairmgn

Hon'sle Mr,S,0aseupta, [Administrat

' BHEL@ NATH MONDlAL
‘ VS

UNION OF INDIA & ORS.

For the applicant : None

For the respondents: Mr,B.Mukherjée, counsel

Heard on ¢ 11,2.98 "Order
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S.N,Mallick, VC

None aopears for the patitioner yhen

up for admission hearine today. It| is noted tH

occassiong namely en 19.6.96, 19.11.96, 28,7,

for the petitioner. Mr.B.Mukherjees
dents, Under the circumstances the

def ault., No order as to costs,
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at on many egrlier

» counsel gppears for the respon-

application is dismissed for
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